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FORM B

PUBLIC ANNOUNCEMENT

{Regulation 12 of the Insolvency and Bankruptcy Board of india
(Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
SUNSHINE HOUSING AND INFRASTRUCTURE PRIVATE LIMITED

g",: Particulars Details
1. |Name of Corporate Debtor

Mis. Sunshine Housing And Infrastructure
Private Limded {In Liguidation)

2. |Date of incorporation of Corporate | August 23rd. 1993
Debtor

3. |Authority under which Corporate

Debior is incorporated ( registered

Registrar of Companies {Mumbai), under
the Companies Act. 1956

Corporate Identity No, ! Limited

U24110MH1993PTC073592

Liability ldentification No. of
Corporate Deblor

5. [Address of the registered office and | 1, Moti Mahal, 221, Station Road, Goregaon
principal office (if any) of Corporate | West, Mumbai City, Mumbai, Maharashtra,
Debtor India, 400062,

6. [Date of closure of Insolvency [June 02, 2025
Resolution Process (Date of receip! of order | June 09, 2025)

7. |Liquidation commencament date of | June 02, 2025
Corporate Deblor (Date of receipt of order. June 09, 2025)

8. [Name and registralion number of | Name: Mr. Gaurav Ashok Adukia
the insolvency professional acting | 1BBI Req. No . IBBIIPA-O02/IP-NO04ST!
as liquidator 2017-2018/11293

9 |Address and e-mall of the hquidator, | Address - Anand Bhavan, Jamnadas Adukia
as registered with the Board Road, Kandivali West, Mumbal City,
Maharashtra 400067,

Email ID - gauravadukia@hotmail.com

10| Address and e-mall to be used for | Address- Sumedha Management Solutions
cormespondence with the liquidator | Private Limited.

€703, Marathon |nnova, Lawer Parel {West),
Mumbai - 400013, Maharashira,

Email 1D - cirp.shipl@gmail.com

11.| Last date for submussion of caims | Wednesday. July 09, 2025

Notice Is hereby glven that the Hon'ble National Company Law Tribunal, Mumbal
8ench - | has orderad the commencement of liquidation of the M/s. Sunshine Housing
and Infrastructure Private Limited (In Liguidation) on June 02, 2025 (Date of receipt
of order: June 09, 2025)
Tha stakeholders of the M/s. Sunshine Housing and Infrastructure Private Limited
{In Liquidation) are hereby called upoen lo submil their claims with proof on or
before Wednesday, July 08, 2025, to the liqudator at the address mentioned against
itam No.10.
The financia! creditors shall submit their claims with preof by electronic means only,
All other creditors may submit the claims with the proof in person, by post or by
eloctronic means.
Submission of false or misleading proof of claims shall altract penalties.
Sdi-
Gaurav Ashok Adukia
Liguidator In the Matter of M/s, Sunshine Housi
Date :June 11, 2025 And Infrastructure Private Limited {In quuidatior:\g
Place : Mumbai AFA is Valid Till 30-06-2025
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